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2. A true copy of the suspension letter is annexed here as

ANNEXURE - 1.

3. A true copy of the letter of the new officer appointed is

annexed here as ANNEXURE - 2.

4. A true copy of the treatment details is annexed here as

ANNEXURE - 3.

5. A true copy of the photographs is annexed here as

ANNEXURE - 4.

THROUGH

PRIYANKA SWAMI
ADVOCATE

Counsel for EO, NAGAR PALIKA PARISHAD, BELLA PRATAPGARH
F- 13, Ground Floor, Jangpura Extension,

New Delhi- 110014

Date: 25 .08.2024
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IN THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 44 of 2022

EXECUTION APPLICATION 24 OF 2023

IN THE MATTER OF:

SAKET GIRLS PG COLLEGE

Through its Authorized Representative
Arvind Srivatsava, Trustee
Saket Girls PG College, Gaighat Road,
Dahilamau, Pratapgarh, Uttar Pradesh ......Applicant

- VERSUS -

The Executive Officer

Nagar Palika Parishad,

Bella Pratapgarh, Uttar Pradesh

230001 .…Respondent

Status Report along with an affidavit on behalf of the Executive Officer, Nagar

Palika Parishad, Bella Pratapgarh in response to the Execution Application No.

24/2023 in Original Application No. 44/2022 filed by Saket Girls PG College, as

Respondent No. 1.

1. That the status report is being submitted in compliance with the order dated

01.07.2024, that the said area is the low-lying area wherein the applicant’s

college is having a problem with waterlogging. Therefore a detailed DPR
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was prepared and a drain with a length of 920m was approved, with the cost,

the tender was issued and completed and work allotment was done, as per

the submissions given in the last Action Taken Report file by Respondent -

1, which stated to complete the work by 15th August 2024. Therefore, after

a few days of hearing the Executive Officer was suspended. A true copy of

the suspension letter is annexed here as ANNEXURE - 1.

2. Therefore it is respectfully submitted that unfortunately the ongoing project

was hampered due to a lack of supervision of time as the office was vacant

and the new joining was done after 20 days, on 19th July 2024.

3. Therefore it is respectfully submitted that after the diligent efforts of a new

officer Executive Officer Mr. Rakesh Kumar has joined the office of Bella

Pratapgarh on 19th July, 2024. A true copy of the letter of the new officer

appointed is annexed here as ANNEXURE - 2.

4. That it is pertinent to mention here that M/s Jasoriya Builders is hereby

directed to commence, without delay, the construction of covered drains in

Belha-Pratapgarh, as per the tender approved by the Nagar Palika Parishad.

The works include the construction of the Transformer on the main road to

Saket Degree College and from Plaza Palace on Gaighat Road to New Basti

Jankipuram. The allocated funds, part of the Rs. 4.99 crore sanctioned for

the 'Sewerage and Drainage' scheme, are to be strictly utilised for the
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designated works, following technical approval and compliance with all

statutory, environmental, and financial regulations. The Executive Officer

and the Administrator of the Nagar Palika Parishad shall oversee the strict

adherence to these instructions, ensuring that the project is completed within

the prescribed period and according to the outlined specifications.

5. That as a remedial action, the wastewater is being suctioned through the

suction machine and taken to the nearby Bhuliyapur drain where the

bioremediation is already been implemented. After this, the construction of

276 meters drains out of 920 meters which is about 30 percent of the entire

work has been completed, GPS tag of the site for easy reference. The

Bhuliyapur drain, located upstream of the Police Line drain and

approximately 2.7 km from its tapping point, posed a challenge for direct

sewage diversion to the STP due to elevation differences and lack of an

intermediate pumping station. Consequently, a 2.5 MLD subsurface vertical

upflow constructed wetland was developed downstream for onsite sewage

treatment before discharge into the Sai River. This system, with a 17-hour

sewage retention period, began trial operations in January. The wetland,

designed by MNNIT Prayagraj, is expected to stabilize within six months,

showing a reduction in key performance indicators as verified by UPPCB
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and MNNIT. A true copy of the photographs is annexed here as

ANNEXURE - 4.

6. That it is respectfully mentioned here that the construction work of the

920-meter drain is currently in progress by the Nagar Palika Parishad

Belha-Pratapgarh. A wetland with a capacity of 2.5 MLD is located at the

ending point of this drain, which is currently in trial and run status. Its

distance from the ending point of the drain is approximately 368 meters, on

which a separate detailed project for the construction of the drain has been

prepared and sent to the government and it is expected that in the month of

August itself, administrative and financial approval will be received from the

government for the construction of the residual drain up to the wetland. That

we will expedite the expense from the 15th financial commission budget or

funds approved by the state.

7. It is respectfully submitted that the Nagar Palika Belha-Pratapgarh is fully

committed to ensuring compliance with the directives of this Hon'ble

Tribunal. It is further submitted that the circumstances prevailing over the

past months have unfortunately led to an unavoidable delay in the

completion of the work, which was originally scheduled to be finalized by

August 2024. This delay is neither intentional nor willful. The construction
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of the drain in question is now projected to be completed by November

2024.

8. That it is pertinent to mention here that upon completion of the drain, all the

water will be directed to an operational wetland with a capacity of 2.5 MLD,

where it will undergo treatment. This will effectively address and redress the

primary grievance of the Applicant, as the water in question will be duly

treated.

PRAYER

In view of the aforementioned facts and circumstances, it is most respectfully

prayed that this Hon'ble Tribunal may graciously be pleased to:

1. To allow the Respondent, Nagar Palika Parishad, Belha-Pratapgarh,

reasonable additional time until November 2024 for the completion of the

construction of the 920-meter drain and associated works as outlined in the

report, as the delay in work was not intentional or deliberate it was caused

due to practical difficulty.
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Lkkdsr xYlZ ih0th0 dkWyst ds tyHkjko LFky ls ekg&tqykbZ esa ikuh fudkyus dk dk;Z 
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Lkkdsr xYlZ ih0th0 dkWyst ds tyHkjko LFky ls ekg&vxLr esa ikuh fudkyus dk dk;Z 
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Lkkdsr xYlZ ih0th0 dkWyst ds ifjlj esa ekg&vxLr esa vR;f/kd o’kkZ ls gq;s 
tyteko dks fudkyus dk dk;Z 
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Lkkdsr xYlZ ih0th0 dkWyst tyHkjko LFky ds tyfudklh gsrq ukyk fuekZ.k dh izxfr 
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